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(a) whether the Government proposeto 
make a number ol amendments In the Prasar 
Bharati Act; and

(b) if so, the details in this regard?

TH E DEPUTY MINISTER IN TH E 
M INISTRY O F  INFORM ATION AND 
BROADCASTING (KUMARIGIRUA VYAS):
(a) and (b). Many essential formalities need 
to be completed in various steps taken be
fore the Prasar Bharati can be established.

Generation of Electricity by NPTC

6254. SHRI SRIBALLAV PANtGRAHI: 
Will the Minister of POWER AND NON- 
CONVENTIONAL ENERGY SOURCES be 
pleased to state:

(a) whetherthe National Power Trans
mission Corporation has also entered into 
the fielding generation of electricity;

(b) if so, the details thereof; and

(c) the reasons therefor?

TH E MINISTER OF S TA TE IN THE 
MINISTRY OF POWER AND NON-CON- 
VENTIONAL ENERGY SOURCES (SHRI 
KALP NATH RAI): (a) No, Sir.

(b) and (c). Does not arise.

Post Offices In Jharkhand Region

6255. SHRI SIMON MARANDI Will the 
Minister of COMMUNICATIONS be pleased 
to state:

(a) the number of major gram pan
chayats in the Jharkhand region, where post 
offices could now be set up so fan

(b) the reasons tor delay in this regard:

(c) the number of post offices in the

region where telephone fadUty has been 
madeavaBable:

(d) the number of telephone to be in
stalled in the remaining post offices by 
December, 1992; and

(e) the time by which th Is work is Neely to 
be completed?

TH E D EPUTY M MISTER IN TH E 
MINISTRY O F  COMMUNICATIONS (SHRI 
P. V. RANGAYYA NAIDU): (a)and(b). There 
are a total of 3284 grama panchayats in 
SanthafPaigana and Chhotanagpur regions 
of Bihar of which 2019 gram panchayats are 
with post offices and 265 are without post 
offices. Efforts are being made to progres
sively cover as many villages as possiile 
subject to satisfaction of norms prescribed 
for the purpose of opening of post offices, 
availability ol funds and targets fixed. Spe
cial emphasis is proposed to be given for 
opening of post offices in the tribal areas 
during the 8th Five Yea Plan. During 1991- 
92 (upto 26.3.92), 52 extra departmental 
branch post offices have been sanctioned 
for these two regions.

(c) Information is being coHected and 
win be laid on the Table of the House.

(d) and (d). While there is no Separate 
plan to cover all post offices with telephone 
facility, it is planned to provide telephone 
facility to all panchayat villages by 31.3.95 
and other vfllages m the country by 2000AD 
progressively, subject to availability of re
sources. The post office is cne of the sug
gested locations for installation of such tele
phone facility.

Private Aviation Companies

6256 SHRI RAJENDRA AGNIHOTRI: 
Will the Minister of CIVIL AVIATION AND 
TOURISM be pleased to stale:
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(a) whether private aviation companies 
are posing stiff competition to the Govern
ment aviation companies; and

(b) if so, the number of such pnvate 
companies and the routes for which licences 
have been issued to them?

TH E MINISTER O F CIVIL AVIATION 
ANDTOURISM (SHRI MADHAVRAO SCIN- 
DIA): (a) and (b). At present seven compa
nies have obtained permits to operate Air 
Taxi Services. They are free to operate to 
any airfield open to scheduled services. No 
routewise licences are issued. They are 
expected to supplement the services pro
vided by the Existing scheduled operations 
and improve the services by infusing some 
competition.

[Engfeft]

T, V. Transmitterat Karimnagar, Andhra 
Pradesh

6257. SHRI J. CHOKKA RAO. Will the 
Minister of INFORMATION AND BROAD
CASTING be pleased to state:

(a) whether the Government propose to 
set up 10 KW transmitter at Karimnagar, 
Andhra Pradesh for transmission of TV  pro
grammes;

(b) if so, the details thereof; and

(c) the places in Andhra Pradesh where 
10 KW transminers are likely to be installed 
during 1992-93?

TH E  D EP UTY MINISTER IN TH E 
M IN ISTRY O F  IN FO RM ATION  AND 
BROADCASTING (KUMARI GIRUA VYAS):
(a) No, Sir.

(b) Does not arise.

(c) A  high power (10 KW) TVtransmitter

replacement of the existing low power (100 
W ) TV  transmitter at Tirupat; is expected to 
be commissioned into service dun n 1992- 
93.

Safety Measures at Shrinagar Airport

6258. SHRI SUSHIL CHANDRA 
VERMA: Will the Minister of CIVIL AVIA
TION AND TOURISM be pleased to slate:

(a) whether safety measures provided 
at Shrinagar Airport are not adequate; and

(b) if so, the steps taken or proposed to 
be taken to ensure safety or passengers?

TH E MINISTER O F CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO $C!N- 
DIA): (a) and (b). Adequate safety measures 
have been provided at Srmagar airport and 
their adequacy is periodically reviewed in 
the light of theat perception.

Conveyance for Postmen In Uttar 
Pradesh

6259. SHRIMATIGIRUA DEVI: Will the 
Minister of COMMUNICATIONS be pleased 
to state:

(a) whetherthe Government proposo to 
provide conveyance to the pgstmen for car
rying money orders and other valuable par
cels for delivery to the addresses to the 
North Bihar district Savan, Siwan andGopal- 
ganj;

(b) if so, the details thereof; and

(c) if notr the reasons therefor?

TH E  D EPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P. V. RANGAYYA NAIDU): (a) No. Sir.

(b) Does not arise.




